
TO· :IE PUBLISHED IN ·PART II SECTION· .3 (ii ·) OF 'I':EE GAZETTE OF INDI .. A · 

GOV:!:~RNNENT - OF IJ\l})IA 
CENTRl·.L · BOAHD OF DIRECT TAXES 

NE~tl DE'LHI: DATED Tr:E 1st . April, 1976 . 

NOTI FIC AT ION 
(INC OME T .AX) 

No . 1281 (187/2/76- LT( AI ) In exe r c i se of the powers c onferred .by Secti on 126 of t he I ncome-tax Act, - 1961, the Csn:t ral B·oard of . .. Direc t Taxe s he reby makes the fol lowing addi t ions to the Sc hedule annexed to i ts Notification No. (F .No . 55/233/63- IT) d ated 18t h May , 1964. . 

In the s 'aid Schedule after Seri al ll1o. 83 the following s hal l . be added. 

1 • 
~~--------------8 :(. No. 

84 (i) Al l pers ons i n r e s pect 
of wh om an order of dete ntion 
has been made under the 
Main tenance of Inte rn al 
Secur ity Ac t (f or- s muggli ng 
activities and f oreign 
exchange racketeer i ng) and/ 
or Conservation of Foreign 
Exchange a.."ld Prevent ion of 
Smuggling Activities Ac t _, 1974 
and who p r i ·or .t o p assing of .) 
orders unde r t tle s aid Acts 
w'e re residing or ·c arrying . 
0n busines s o r profe ssion 

. =within t he Revenue District s 
of Ahmedabad, Gc>,nd hina.g ar , 
Kair R,. Me hsan a , Bm as kan t ha 
and Sabe.rlcantha . of. the State 
of ·Gu jarat aDd whose ce,ses 
are not ass igne d t o any of · 
t he I ;T .as i n Central 
Circles, Ahmedabad and 
Special I nves tig <?<t ion 
Ci r cles , Ah!it6dabad , _Jamnagar ; 
Junagadh and Suyat by an 
order u/s 127 of t he I. T . Act. 

3. 4.- 5 6 

I.T. O I.A.C. A. A.C. C. I.T. 
S • I • C • A • R • VI 1: I A • R-. VI . Gu j • I 
IX .· ' A'bad A' b ad 
A' bad . who has who 

j urisdi- has 
c t ion got 
over ·t he juris­
Cir-cle die ti­
menti on- on 
ed in 

:. s :.:·; . .C ol.3. -

/ 

ove r 
the 
Ci role 
mentio 
ned in 
Col 3. 

c ontd •.• 2/ ••• 

who has 
got . 
juris­
diction 
over 
the 
Circle · 
mention­
e d in 
Col. 3 . 
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(II)All persons in r es pect of 
whom an order of deten­
tion has been made under 
the Maintenance of 
Inte rnal Security Act 
(for smuggling activities 

I.T.O. I.A.C. A.A.C. C.I.T. 
S.I.C. S.R.I. S.R. Gujarat-I, 
I I I Surat Surat who who has got 
S urat~ who has . has got jurisdic tion 

arrl. foreign exchange 
r acke t ee ring) a.'1d/ or 
Conservation of Fore ign 
Ex:; hange 8nd Pr e ve n t i en 
.of Smuggling Activities . 
Act, 1974 and 't{>lO prior 
to p ass ing of orders 
u11der the said A.c ts 
were · residing OF 
carrying on business or 
profession \<l i t hin the 
Reveriue Districts of · 
Panchmahal, Ba.roda., · 
Barac h , Surat,D~:mgs 
and Euls.a.r of ·iihE: State 
of Gujarat and in the . 
Union Te rritory of . 
Daman ; Dadra. and H:;~.gar 
Have li ·and 1-:hose caJ3es· 
are not assigne d t.o any. 
of t he I "T • Os in Cen't r al 
Circ les , Ahmed a·::! ad and 
Spe c i ~l Investigat ion 
Circles·,_ Ahmedaoa¢i , 

. J aiQ.l1ag a:{ , Junag2.d h. 2,nd 
Surat by an ·orde r u/s 

_127 of the I.T • .Ac t .. 

juris~i~ jur isdic- over the 
tion tion over Circle 
over the Circle mentioned 
the Ci r - mentioned · in Col.3. 
cle ·men- in Sol. 
ti oned 3. 
in Col ~ 3 . 

(iii )All pers ons in :respec t I .T.O I.A.C. A.A.C. C.I.T. 
of whom a n orde r of deten­
ti on has been made under 

S . I .C. /i . H. VI II Rajkot · Gujarat-I, 
Juna.gadh. A 1 bad who who has \vho has got 

t he Hainte-n2.nc e of I nter­
nal s ·ecur·i ty Act ) for. Smugg­
ling ac ti vj. ties end foreign 
Exchange rackcteering)andlor · 
Conse rvation of Foreign 
Exchange and Prevention of 
Smuggling Act ivi ties Act , 19 .,... 
74 and who prior- to p assing 
cf orde rs under the said 
Acts were residin ;5 or carr­
ying Qn business or profess­
ion within the Reve nue Dis­
tr! cts of Rajkot _, Junagadh , 
Sur end r enagar, Bhavnagar 
and Ame reli -of t he State of 
Gujarat end in the Union 
Terri tory of Diu and whoses 
cases J?L:re not assigned to 
any of. the I.T. Os in Centr­
al Circles , .Ahu-,edabad and 

has _juris~ got jurisdiction 
diction jurisdic- . over the 
over the tion circle 
Ci rcle over mentioned 
ment ioned the in Col. 3 . 
in Col .3. Ci rc le · 

Contd .. 3/• .. 

mention­
ed in · 
Col. 3. 
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Special Investigation Circles 
Ahmedabad ,Jamnagar, Juna&a:dh 
arrl Surat by an order ujs 

I.T.O. · I.A.C. A.A.C C.I .T. 

127 of the Income-tax Act. 

(iii )All pers(Jls in respect of whom 
an order of detention has been 
made under the Maintenance of 
Internal Security Act (for smug­
gling ac tivit ies and foreign 
exchange racketeering) andlor 
Conservation of Foreign Exchange 
and Prevention of Smuggling 
Activities Act,1974 and who 

s.r.c. 
Jama­
nagar. 

prior to passing of orders under 
the said Acts wer·e residing or 
car rying on business or profession 

with in the Revenue Districts of 
Ja.mnagar and Kutch of the State of 
Gujarat and whose cases are not 
assigned to any of the I.T.Os in 
Central Circles , Ahn:edabad, · 
Jamnagar; Junag adh and Sur at by 

an order U/s 127 of the I.T. AOt. 

A.TI.Y.lil Jamnagar Guj,I. 
A •bad 1 whowh · e has who has 
has juri-got ju- got jur 
sdic tion risdict- isdic­
over the :don over ti on 
Circle the over 
mentioned Circle tm 
in Col.3. menion- Circle 

ed in ment­
e ol. 3. i oned 

in 
Col.3. 

This notiti<'...ation shall have e.ffect from h4.76. 

Sd/-(!1. SH ... \STRI) 
UNDER SECY: CENTRAL BOARD OF DIRECT TAXES 

To 
The Manager, 
Gove mment of India Press, 
Ma.yapuri (Near Rajouri Garden) , 

Ring Hoad, New P~!~~ 

Copy to:-

1.All Commissioners of Income-tax. 
2.Directors of Inspection fiT)/(P&PR)/(Inv)/, Ne\" Delhi. 

3. Director of 0&1'~ Se~vices (Income-tax) 1st Floor, Aiwan-e-Ghalib, 

Mat a Sundri Lane , New De lhi ( 5 copies). 

4. Sh. N.S . Raghavan, Director (Spl.Cell) Dte . of Ins .(Inv.Spl.Cell) 

4th Flo or, Supc r Bazar, C onnaught C i reus, New . Delhi. 

5. All · Oificers & Sections of I .T .. \Ving of C . B.D.T. 

6. Comptroller & Au.ditor General of India (20 copies). 

7. Bulletin Sec. of Dte. of Inspection (HS&P), New Delhi (5 copies) 

8. Director of Tr2ining,. IRS (Direct Taxes)t Staff College, 

Nagpur,(5 copies) • 
Sd/ .-.( M.SHASTHI) 

UN IER SEC -i~ET ARY: C:illN TR AL BOARD 0 F DIRECT T JWCES • ·&s/ . 
(/'rv ~-" "AUTHORISED Fffi ISS~..!.. 

;_~ 1-.i..: . . _j;1 \i tnY 
. l (s.c. P!YA.S)i)) o.s.n. 

Directorate of Ins pection(RS&P) 
No.CC/ITAI/1276/290/RSP/7~. 


